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From

To,

Sub:-

Ref:-

Sir,

absence.

Shri Saptarshi Garg,

It.Registrar (Vlgilance),

Gauhati High Court,
Guwahati.

Shri Abhijit BhattacharyYa,

District & Sessions Judge,

Darrang, Mnagaldai.

Dated Guwahati, the

+l
I aprit,2023.

Casua! leave with station leave permission'

Letter No. Dl(D)12728 Dated 26.04.2023.

with reference to the above, I am directed to inform you that you have been

granted two days casual leave on 10'05'2023 and 11'05'2023 along with station

tave permission from the evening of 09.05.2023 till the evening of 11,05.2o23, as

prayedfor.TheAdditionalDistrict&SessionsJudge(FTC),Darrang,Mangaldai,inhisabsence
theCivilJudge&AssistantSessionsJudge,Darrang,Mangaldai,inhisabsencetheChief
]UdicialMagistrate,Darrang,Mangaldaiandinherabsencethein.chargeChief]ud|cial
Magistrate, b.rrung, Mangaldai would remain in charge of your Court and office in your

Yours faithfully,

sd /-
JT, REGTSTRAR UIGILANCE)

Memo No.Hc.Vu-15/2013(ot.rl/3550/A, dated , trl' a 4- 74L1
Copy to:

6 The Project Manager, Gauhati High Court

4-


